SCHEDULE 1
FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKHOLDERS OF ALTEC AUDIO PRIVATE LIMITED

r1, ] Name of the Corporate Person : Altec Audio Private Limited
['2. Date of Incorporation of | : 7" February, 2000

Corporate Person
[3. Authority under which Corporate : Registrar of Companies, NCT of

person is Incorporated/ Delhi, Ministry of Corporate Affairs
Registered
4. C_orl_Jorate Identity Number / : U18101DL2000PTC103633
Limited Liability Identity Number
of Corporate person

5. | Address of the Registered Office : 1694/1&2, Ground Floor, Bhagirath
Address and Principal Office (if Place, Delhi-110 006
any ) of Corporate Person
6. | Liquidation Commencement 5 12™ March, 2020

Date of Corporate Person* 7 .
7. | Name , Address , E- mail Address, : Mr Praveen Kumar Agarwal
Telephone Number and Address- 906, ITHUM Tower “A”,
Registreation Sector-62, Noida-201301, Uttar
Number of the Liquidator Pradesh

Email- pravag3001@gmail.com
Mob- 9720108105

Registration No.- IBBI/IPA-002/1P-

N00700/2018-2019/12348

[ 8. | Last date of Submission of Claim : | 11" April, 2020
* the approval of the creditors as per proviso to section 59(3) received on 17/03/2020.

Notice is hereby given that Altec Audio Private Limited has commenced voluntary liquidation w.e.f. 12" March,

2020.

The stakeholders of the Altec Audio Private Limited are hereby called upon to_ submit a proof of their claims, on
or before 11* April, 2020, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleadind proof of claim shall attract penaltles

MrfPraveen Kumar Agarwal
Insolvency Professional
Date: 18.03.2020 P Registration No.:  IBBI/IPA-002/IP-
Place: New Delhi N00700/2018-2019/12348
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